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TN WA T WRT fepw, o wifafues fam 3iiw smewr
Statutory Rules and Orders issued by the Ministry of Defence

T HAT
73 faeeft, 24 S, 2016

PLAIM 31.—ITUR, A & 67 309 & WP §RT Uacd AfGTAl & TR $=d 8¢ (1) T
RETT YBIEH ( RRATYAT ARNBRY) wel 129, 1990, (11) &M WaT 1% ARIAeery, dfeimed ((Rifd RImu=T STfererY)

T = 1979, (iil) 9 FE T WERe (W aRie daidw ifite weiiderealaiite aw @
JfaRad) wedi R 2004 &R (iv) 91 9 ‘@ SR sElled (F= el qaifi= st
Aerfaeneralafie o & sifaRed) wdl oM 2004 &1 39 91dt & Ryara Afrwid w=a ge, B T rfdrpwor
A UgS AT AT B AT BRA BT AU AT TAT 2, GATAY R FATAT D bl & LI b M I H

YT BRI Td SR Efield ual o= 9ol & ugfd & Af s o & fov fe=faRad e g9 €
areqfq —

1. Al M SR UR™. — (1) 9 FIHl &1 |l M e FAEy, [ATEI Udlad el WE B S RIud
(T @ U< RIUAT SR Td BRI Aeflefds) Wil 19 2016 © |
(2) 3 TSI ¥ UBRE P AR DI U BT |

2. Ug H&T, qiffexr den 94 ¥ R U Ia9 A1 999, — U AT, SHBT IRl iR SHb JdTH a8
BRI, S I TRl @ WY (2) 9 w9 (4) # faffds 21

3. Wil B ugfa, FY—HMT iR A Mfs. — I Ul W Wl Bl ugf, M—AHI, IFEAN AR ITH Heferd
T 9 9 BT S I SR @ WA (5) ¥ W (13) H faffde g
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4. foRdan — a8 afdo-
(@) Roree o afed & et aftr ar g ot shifaq g, faare faar 2, o
@) 7= o Ul A QU Tl @ Shfad ved gy fan afad @ faare fda g,
Iq yal W e &1 ur T2 8

R I B PR P I8 FARM 8 Sl & b g9 faare, & i R e & o= ueeR
BT AN W Ay & | e € iR U X & oy o oM € a1 98 faelt @fed @1 g9 fram
@ Yaod | ge < qol |
5. R & @ Ifdm. — 81 g ABR B Y8 I © b VAl B A I FHEA ©, 98] 98
IIP forv o BRU €, S oRgdg BXd TAT FY dlh WAl RN F R BRP, 59 HuHl b el Susy @
B ot a1 et & el @) qed, e gR1 RiYd = Fai |
6. g, — 39 780 @1 B 9rd, U AREN, AP H ge R = RIrdl iR g9 T8l Srer,
RTHT S TRBR §RT 59 Hae H THI—99d WR APl 1Y el & JJaR SFYfd S, Ry
STSTTerRN, Yayd dfet iR o= faew yaf & wfeqal & oy Sudy & smfard 2 |

IR
g BT AH | UGl Bl =T TFTHROT Iq9 de 3R Us 99 | I U
J7 JaqEE CRGIICERE]
e
(1) @ @) @ ®)
1. YT 2 (2016) IR By Fal | a9 de—2; T
SICEN * RN B YR R gRgdT WHE @' RASMUiAd, | (9300—34800 %)
foram T T ¥ argafadia TS I 4600 %.
I 9l fry | D wdt for o9 gl afemal | wdt fer 99 9ol | aRAer @ safy, afe
ini arel | @ fore snufdr e siR ey afiat & forg faRka emg | @ @
IR T el B q=m H Ay s8Rl
a1 el
©) @) B) ©

9l BT gglc: Wil A BE AT U A1 yfafegie | i ar uiafegied 3 smed gRT Al @l e H d
AT A gRT den faf= ugfodl gR1 v S arelt | Aftr R gt 3 gfafgfad ar smies faan
Rfderat @1 gforerdar | ST

(10) (11)

=iy g7 | T Ul & ¥WCIh & el Hafed " &
Fratery srfierd @ Urfa gRT R 9a9 de-2 -
(9300—34800 %) WS Id- 4200 % ¥ U@ Iy fAufAq
[T @Y 2|

femgu—1 — Vel 09 Bfao afqal o ddy 8§ rgie
AU EH AT YA AT G R o 8, W @ forg
R fdar S &7 81 98 ST s Afddal & dde #
A =R A S Ry I8 99 S&fd 9@ §RT dl
T U orge A1 urET A, Sl e AT ursdn e
T oM | ¥ | AT <7 9¥ |, 3 A o oft B EL

Ffdeal afed,
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fowr fear T

2006 9 UEC AT I9 dRIEG A [T9H B3 o=l dad
AT BT RAwTRel W= menRa giferd aa+ |-es &

2, g s w® & T Jar B

SaT dd9 MM T RymiRe wRsmemRa faaRda
T IS 999 AT 999 WX B TS JaT Iush
ST |
gfe fwriier o=t |fafa & O S9d) Sxe adt e foa aRRufaal & w@g e Far
JTANT | RS fhar e
(12) (13)
E @ fIUrT gr=id aifa (=1 ) [Je9R @) & o) ¢ JY b TdT RN W RIS BT 3MIITD
1. gae s (@1fi®) T E |
AT, Yol Vel Ih
T HATAT — 3reuer
2. fAews
AT, Yol V&l Ih
NefT HATeT — e
3. 3[R Ffua,
NefT HATAg — g
(1) %) @) (@) ()
2. BT * 20 (2016) AR Blg | da 98—2; T
Jeferh SEIRGCIRCH (930034800 %) TS
* PTITR B MR IR SRTSTAF, T 4200 .
gRad= fear ST AT 2 CRUIEEIR
®) (7) (8) ©)
] T8l B ENGSEG AN A8l BIAT | 2 99 Ui & foTg
(10) (1)
I T | i

R higd &l WIh & e Hafd mud & yar &of fafis
B U= R, R 9a9 -1 @ (5200—20200 F)IS daT 2400 T. H
<9 9y frafia Sar a1 2|

feuu—1 — T W oo Ifeal & Ge §, s U e'e A
AT WA G R Sl 7, W @ fore far fear 5 <er @ ast s
S Afdqal & Gag # W R e S weg 98 99 Sdfe 9
ERT &1 TS WA S AT UrHar a, SR SEh AT TS Wal @ 3
e ¥ A 99 9, gﬂﬁ@ﬁﬂﬁwﬁ PHH T B AR I/
smfr@f wfs Ffdaal dfzd, Nreq W 3 d a1 ur=aT |aT uge B
PR Al B, 3Tl SR Av H U= & forg aroel ufRdler &1 smafer
Wﬂj’cﬁqﬁwaﬁéﬁl

fewur—2 — U= & foy <AaH 3Ed WAl @ WAVET IRA b WO
% fou fafl e §RT, 01 SFaN 2006 & Ul AT S9 ARG
R B8 dg Ia JMNT B RwmRe R meRa gfda daw
AT b7 R e R 2, i emR tR @Y g War B Sad
Jaq IMWRT @ ReiRel W emnRa fawaiRa R I8 Ja9 an
I TR B T WdT TS ST |
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(12) (13)

e @ i g=fa affa @ w® fJeR &1 @ | 99 dle Qa1 IRINT | IR ST awId 8 2 |

ferg)

1. 9 e (@1¥e)
qRTerd, TpIPe el TCIh

RGP — 3t
2. fewr®

AT, Yl V&l Ih

el HATeTd — e
3. 3R A,

NefT HATAg — 9

[®1. 9. 15754 /9 ¥ /31 AMfT — &1 el /3 S 0/ Bifdd /185 /36 () / 2016]
Touq g, IR dfm

MINISTRY OF DEFENCE
New Delhi, the 24th June, 2016

S.R.0. 31.—In exercise of the powers conferred by the proviso to article 309 of the Constitution and in
supersession of (i) the National Defence Academy (Establishment Officer) Recruitment Rules, 1990 (ii) the Defence
Services Staff College, Wellington (Civilian Establishment Officer) Recruitment Rules, 1979, (iii) the Army Group ‘C’
Assistant (other than Military Engineering Service/College of Military Engineering/Engineer Centres) Recruitment
Rules, 2004 and (iv) the Army Group ‘B’ Office Superintendent (other than Military Engineering Service/College of
Military Engineering/Engineer Centres) Recruitment Rules, 2004, except as in respect of things done or omitted to be
done before such supersession, the President hereby makes the following rules regulating the methods of recruitment to
the Posts of Establishment Officer and Office Superintendent in the Establishments under Headquarters Integrated
Defence Staff, Ministry of Defence, namely:-

1. Short title and commencement.—(1) These rules may be called the Ministry of Defence, Establishments
under Headquarters Integrated Defence Staff, (Group ‘B’ Posts of Establishment Officer and Office Superintendent)
Recruitment Rules, 2016.

(2) They shall come into force on the date of their publication in the Official Gazette.
2. Number of posts, classification, pay band and grade pay or pay scale. — The number of post, their
classification, pay band and grade pay or pay scale attached thereto, shall be as specified in columns (2) to (4) of the

Schedule annexed to these rules.

3. Method of recruitment, age-limit, qualifications, etc. — The method of recruitment, age-limit, qualifications
and other matters relating to the said posts shall be as specified in columns (5) to (13) of the said Schedule.

4. Disqualification. — No person, -
(a) who has entered into or contracted a marriage with a person having a spouse living, or
(b) who, having a spouse living, has entered into or contracted a marriage with any person,

shall be eligible for appointment to the said posts.

Provided that the Central Government may, if satisfied that such marriage is permissible under the
personal law applicable to such person and the other party to the marriage and that there are other grounds for so
doing, exempt any person from the operation of this rule.

5. Power to relax. — Where the Central Government is of the opinion that it is necessary or expedient so to do, it
may, by order and for reasons to be recorded in writing and in consultation with the Union Public Service Commission,
relax any of the provisions of these rules with respect to any class or category of persons.

6. Saving. — Nothing in these rules shall affect reservation, relaxation of age limit and other concessions required
to be provided for the person belonging to the Scheduled Castes, the Scheduled Tribes, ex-Servicemen, Other Backward
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Classes and other special categories of persons in accordance with the orders issued by the Central Government from
time to time in this regard.

SCHEDULE
Name of post Number of posts Classification Pay band and grade pay or pay
scale
@ @ 3 “
1. Establishment Officer | *2 (2016) General  Central  Services | Pay band-2,
*Subject to Group ‘B’ Gazetted, | Rs. 9300-34800
variation dependent| Ministerial. (Grade pay Rs.4600/-)
on work load.
Whether selection post or | Age limit for direct recruits Educational and other qualifications
non selection post required for direct recruits
(&) (©) (@)
Selection Not applicable Not applicable
Whether age and educational qualifications prescribed for Period of probation, if any

direct recruits will apply in the case of promotees

(3 ©)

Not applicable Not applicable

Method of recruitment: whether by direct recruitment or | In case of recruitment by promotion or deputation or
by promotion or by deputation or absorption and | absorption, grades from which promotion or deputation
percentage of the vacancies to be filled by various methods | or absorption to be made

(10) (11

By Promotion Promotion :

Office Superintendent of the respective Establishment
under Headquarters Integrated Defence Staff in the pay
band-2, Rs. 9300-34800 plus grade pay of Rs.4200/-
with five years regular service in the grade.

Note 1:- Where juniors who have completed their
qualifying or eligibility service are being considered for
promotion, their seniors would also be considered
provided they are not short of the requisite qualifying or
eligibility service by more than half of such qualifying
or eligibility service or two years, whichever is less and
have successfully completed their probation period
for promotion to the next higher grade alongwith their
juniors who have already completed such qualifying or
eligibility service.

Note 2:- For the purpose of computing minimum
qualifying service for promotion, the service rendered on
a regular basis by an officer prior to the 1* January 2006
or the date from which the revised pay structure based
on the Sixth Central Pay Commission recommendations
has been extended, shall be deemed to be service
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rendered in the corresponding grade pay or pay scale
extended based on the recommendations of the Pay
Commission.

If a Departmental Promotion Committee exists, what is its
composition

Circumstances in which the Union Public Service
Commission is to be consulted in making recruitment.

12)

13)

promotion)_:-

Group ‘B’ Departmental Promotion Committee (for considering

1. Principal Director (Personnel) , Headquarters Integrated Defence
Staff, Ministry of Defence

Consultation with the Union Public Service
Commission not necessary.

-Chairman
2. Director,
Headquarters Integrated Defence Staff,
Ministry of Defence - Member
3. Under Secretary,
Ministry of Defence - Member
@ @ (€) “
2. Office Superintendent | *20 (2016) General Central Services | Pay band-2
*Subject to variation | Group ‘B’ Non-Gazetted, | Rs. 9300-34800
dependent on work Ministerial. (Grade pay Rs.4200/-)
load.
(6)) (6) @)
Selection Not applicable Not applicable
® (€))
Not applicable Two years for promotees
(10) (11)

By Promotion

Promotion :
Upper

Division Clerk of the respective

establishment under Headquarters Integrated
Defence Staff in the Pay band-1, Rs. 5200-
20200 plus grade pay of Rs.2400/- with ten
years regular service in the grade.

Note 1:- Where juniors who have completed
their qualifying or eligibility service are being
considered for promotion, their seniors would
also be considered provided they are not short of
the requisite qualifying or eligibility service by
more than half of such qualifying or eligibility
service or two years, whichever is less and have
successfully completed their probation period
for promotion to the next higher grade alongwith
their juniors who have already completed such
qualifying or eligibility service.
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Note 2:- For the purpose of computing
minimum qualifying service for promotion, the
service rendered on a regular basis by an officer
prior to the 1% January 2006 or the date from
which the revised pay structure based on the
Sixth Central Pay Commission
recommendations has been extended, shall be
deemed to be service rendered in the
corresponding grade pay or pay scale extended
based on the recommendations of the Pay

Commission.
(12) 13)
Group ‘B’ Departmental Promotion Committee (for Consultation with the Union Public Service
considering promotion)_:- Commission not necessary.

1. Principal Director (Personnel), Headquarters Integrated

Defence Staff, Ministry of Defence - Chairman
2. Director ,

Headquarters Integrated Defence Staff,

Ministry of Defence - Member

3. Under Secretary,
Ministry of Defence - Member

[F. No. 15754/RR/EST OFFR & OFFICE SUPDT/IDS/PERS/185/D(Apptts)/2016]
DALPAT SINGH, Under Secy.
% fcell, 22 S, 2016
DL 32—IMgUfdy, WAEM & T 309 d WP §NI Uawd AfKIAl BT TINT PR Y AR ARARI
IR RS gee (Rifaferm) @il oM, 1977 &1 99 a1l & Ryara ffisia w=a gy R U 31T

Ugel fHar T ® A A @1 A fear R, aRA argeer | AiRera) @Ere & ue R O9dl @ ugfa
faferga v & forg fFefaRad oM a=ma €, s —

1. wfere w9 SR U .
(1) 39 FFml &1 Gied AW R 9, ARl WERId, Wil R, 2016 7 |

@) Y ISTH H S YHE B ARG Bl Iged BT |

2. ggl ¥ ", TFffevor R 999 I3 3R s 999 A1 IqTHM—U) B G=IT, SHABT BRI, Id9 §$ IR TS
IIT AT G 9 BT T 59 R ¥ SUEE oA & W (2) ¥ WY (4) | faffds 2

3. Wt @ Ul oy AT 3R oy EAg enfe el @ ugfa, oMy W, A SR Sad usl W HWefd o ard
T BRMY ST gataa el & W (5) 9 (13) # fafafds 2

4, fREd.—ae afe—
@) foas W afad @, e ofy ar oo shfag €, faare fear 2 ar
@) = eme Uy a1 ueh @ Shfad 8d gy fh fad & faare fhar g,
I val R Y &1 urF T8 8em

R AT F=T ISR BT g FARM & ol & b v a9 @i iR f[Jare & o vedR &l
AN W A & e ared © SR U BRI & oY 37 IR § ol 98 fbdl afdd &1 59 799 & yaaa |
e T AT |

8 4




326 THE GAZETTE OF INDIA :JULY 9, 2016/ASADHA 18, 1938 [PART II—SEC. 4]

5. fferar e & wfdd—STsf H=1g IRAR BT Ig ¥ © & VAT BT AT A7 FHAH 8, 981 98 A
T S PRI €, 92 oRgdg BB, T HY b JaT IRANT A RIS B, 39 9 & fHdt Suder &1 fosdy ot

T Ui & I BT 919d, A eI B BR g |

6. gfed—sa Al &1 B a1d, UH ARV, MP— ¥ ge R g RIFdl R ydra 21 STetHl, e
BER WRHR GRT 59 Gag H FHI—F9T R SR BT T 1<l & S 9R I q[ad SIfadl, SF-g(erd SToidl,
o fUse anf, ayd Sl ok o R yawf & =fadal & fo Sudy e sruférd 2 |

IR
g & A gl Bl G HTHROT Idq d€ IR TS EpEi e ot fby S
dad AT daTE™ IS US| | drel Ffaaar & forw
G—HT |
(1) ) (3) (4) () 6)
WAIRETDT FETTD 4% (2016) WRIRY ds1g | dad . 2, T ERESEEG
|AT, Y8 @' | 9300—34800 © 3R
ARSI TS Id9 4200 &
* HRIIR © S ERNIECIR]
IR TR IR
foram ST Hepdr B |
e vt by O arel AfdqAiRig 9t by M arel |aRder @1 srafy | wdt @ ugfy ;W i s8Rl
% forg emfera et &R o [afdmal & forg fafRa oy |afk @i & a uHfa @ ufafgfea s
& | R e EAw uE e gRT den fafer= ugfaar
EUESRINCI RGN I I S RT W S arell Rfdqai &
BIIGE] yfcreraar
@) 8) ©) (10)
EISEEEE ENGEESG =l @ T | 259 W g Rt T B
31 af Fhe R iR grr R
JTPIferd Gfaer N 2, 75%
gferfryfad FIN o
3cUehliord Hfder ¥ 2 |

=i A1 Ui a1 oM gRT WAl @l qum H d

gfe fauria gr=ifa |fdfa & | wdl @ 4 fd

SO Ry Ut A ufafeRgfad ar emrer fhar S |

T ST G |

gRRerfod § dg e
[T RN A IR
o <o |

(1)

(12)

(13)

DU S HEYER A dad §$—1, 5200—20200
s I 2800 B B! HON ¥ ©E Ay Frafid dar

~53

— gl W Bihe Afeddl & day d, R
ITUEAT AT @ IR oAl 7, U d fag
ST 8T &I, 987 S99 WIS fdddl & dee §
R f6I1 S =g I8 99 99 & IS gRT B
UTAT A, YR e I U Hal b
T a¥ 9§, 58 A S 4T BH B B |

hiss aafedal afed, =i =

e

ap
kel

T

ELE,
i
Z

g
£
g

cf
%
4
3
pt
!
%

EEL PEEEY
:
7
:
|
%
|

W @ fquri gr=h | Al AT AT A
wfafa o fAfofaa GG CRUE

=l
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fewor 2— ur=fd & foU =gAdq9 sfed HaT I |l
PRA B TS B v fhl AP gIRT, 01 SN, 2006
 USS I 99 IRE O O B8 B ddd ST Bl
RABIRE TR SeTRd YRIfe 9dq gl &1 IR
7 B, T R R @ TS JaT Bl Sad dad ST
P RypiRRel w amamRa faaTRd dxeri U< od= a1
JATHE W BT T HaT T STeefT |

gfafgfea ((Srae sfdia srcusifere wfaeT 1 2 )

DU ARBR AT oY ARBRI T HY Iy &3l Al
gfed HaeX SUDHI AT AFAAYTG  SFHeTE  Aeemmaii ar
faeafdemeral o1 o RGN AT B AT TR ATSHI
% I Y ARERT —

(i) ST go Prex AT fANRT H FEHT SR WR Wy
IRl fHY gU T ; A1

43

i) s g1 drex A1 3R # a9 d8—1, 5200—20200
w 3R e 9q9 28008 & AT AT H BE 99 fafia
@?ﬂiﬁﬁ;fﬂ

(i) R a8 @ @ I # 9aw de,
5200—20200 % IR IS a9 2400 %. AT VAT H T
99 fafig |ar &) 81 ; iR

(@) = a1 f=ferRaa e sEdar ok srpwa 7—

(1) fo=ft Argamra favafdares & srfemes ar aiftsg
AT AT AIRGS! AT FAA FFIT b wU H U T
v wfed Fe SuT; 3R

(i) fed@r WeN Hed # GiRE@! d™I | q1 9¥ @
S El

fewor 1 : uwe yaif & 09 furia sffer), S g
i 2

gfaRgfad @1 e (Srae siavid sieusifore |fdar o 8)
T 3T D= ARPR & Sl AT B = Ao
a1 fawmr 4 g9 Fgfaa 9 S ugel aiRa el o @reR
q8d Uq R Ui ol aEY & eReear 3 a9 |
s @@l B ufafgfed (e ofdfa sredafors
Hfder @ 8) gR1 Fyfad & oy srfread smyg e smae
UTel HR Bl 3iferd TRIG DI 56 99 A (e T8 Bl |

T 9 NNE 8l
— e

(i) wgF e a@r
Iy e (@@

Rafafera ) (i
gt | ergam),

AT G

— Qg
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fewuor 2 : gfaFfa (R ofdvid sredarieres wfaar +ff
2) @ IR W YT & yaod & forg fe sif¥rerdy
ERT 01 ORI, 2006 ¥ Ugal IT 99 IR I o ©d
SRR I RN B IR R MeRd gRie da+
AT BT fomR fear T 8 g R R @ e
HaT I, Rag S <A S S8l U A AP gd geNifard
JATHE BT ARIRYT IS dd= AT =8 dfed U it §
faera 81 T 7 iR 9’ 98 M dhad 39 U (ST Ug))
R fomRa g e fow I 999 a1 da=8= 9
el S99 &1 AR yfoReue U ® Sad dde ST
P ReRe W emRa fawaiRa dxel I8 da9 ar
ITTE R B TS AT FHN ST |

[W1. . UIR Tad] /23049 / WIRK®! Hal / URI—3 / 3R3MR /236 /3.(F1.) / 2016]
Toya R, Jmax dfua

New Delhi, the 22" June, 2016

S.R.0O. 32.—In exercise of the powers conferred by the proviso to article 309 of the
Constitution and in supersession of the Indian Air Force Statistical Assistant (Civilians)
Recruitment Rules, 1977, except as respects things done or omitted to be done before such
supersession, the President hereby makes the following rules regulating the method of
recruitment to the post of Statistical Assistant in the Indian Air Force, namely,-

1. Short title and commencement.- (1) These rules may be called the Indian Air Force,
Statistical Assistant Recruitment Rules, 2016.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. Number of posts, classification, pay band, grade pay and pay scale.- The number of the
posts, its classification and the pay band, grade pay and pay scale attached thereto shall be as
specified in columns (2) to (4) of the Schedule annexed to these rules.

3. Method of recruitment, age limit and other qualifications etc.- The method of
recruitment, age limit, qualifications and other matters relating to the said posts shall be as
specified in columns (5) to (13) of the Schedule aforesaid.

4. Disqualification.- No person,-
(a) who has entered into or contracted a marriage with a person having a spouse
living; or
(b) who, having a spouse living, has entered into or contracted a marriage with any
person;

shall be eligible for appointment to the said posts:

Provided that the Central Government may, if satisfied that such marriage is permissible
under the personal law applicable to such person and the other party to the marriage, and that
there are other grounds for so doing, exempt any person from the operation of this rule.

5. Power to relax.- Where the Central Government is of the opinion that it is necessary or
expedient so to do, it may by order, and for reasons to be recorded in writing and in consultation
with the Union Public Service Commission relax any of the provisions of these rules with respect
to any class or category of persons.
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6. Saving.- Nothing in these rules shall affect reservation, relaxation of age limit and other
concessions required to be provided for the Scheduled Castes, the Scheduled Tribes, Ex-
servicemen, Other Backward Classes and other special categories of persons in accordance with
the orders issued by the Central Government from time to time in this regard.

SCHEDULE
Name of the Number of posts | Classification Pay Band and Grade | Whether selection post or non-
post Pay or pay scale selection post
@)) 2 €)) (C) (&)
Statistical 4% General Central Service, Pay Band -2, Selection
Assistant (2016) Group B/, Rs. 9300-34800
Non- Gazetted, Non- (Grade Pay of Rs.
* Subject to Ministerial. 4200)

variation

dependant on

workload.
Age limit for | Educational and | Whether age and | Period of Method of recruitment: whether by
direct recruits | other educational qualifications | probation, if direct recruitment or by promotion

qualifications prescribed for direct | any or by deputation or absorption and

required for | recruits will apply in the percentage of the vacancies to be

direct recruits case of promotees filled by various methods

(6) @) ®) (©) (10
Not Not applicable Not applicable 2 years for | 25% by promotion failing which
applicable promotees by deputation including short-term
contract, 75% by deputation
including short-term contract.

In case of recruitment by promotion or deputation or absorption, grades from which promotion or deputation or
absorption to be made.

an

Promotion: Senior Computer in Pay Band-1, Rs 5200-20200/- plus Grade Pay of Rs 2800/- with six years regular
service in the grade.

Note 1 : Where juniors who have completed their qualifying or eligibility service are being considered for promotion,
their seniors would also be considered provided they are not short of requisite qualifying or eligibility service by more
than half of such qualifying or eligibility service or two years, whichever is less, and have successfully completed their
probation period for promotion to the next higher grade alongwith their juniors who have already completed such
qualifying or eligibility service.

Note 2 : For the purpose of computing minimum qualifying service for promotion, the service rendered on a regular
basis by an officer prior to 1.1.2006 or the date from which the revised pay structure based on the Sixth Central Pay
Commission recommendations has been extended, shall be deemed to be service rendered in the corresponding grade pay
or pay scale extended based on the recommendations of the pay commission.

Deputation(Including Short Term Contract) : Officers under the Central Government or State Governments or
Union territories or Public Sector Undertakings or Recognised Research Institutions or Universities or Semi
Government or Statutory or Autonomous Organisation :

(a) (i) Holding analogous posts on regular basis in the Parent Cadre or Department; or

(i) with six years’ regular service in the Pay Band — 1, Rs. 5200-20200 with Grade Pay Rs. 2800 or
equivalent in the Parent Cadre or Department; or

(iii) with ten years’ regular service in the Pay Band — 1, Rs. 5200-20200 with Grade Pay Rs. 2400 or
equivalent in the Parent Cadre or Department; and

(b)  Possessing the following educational qualifications and experience:

(i) A Bachelor degree from a recognised university with Economics or Commerce or Mathematics or
Statistics or Business studies as one of main subject plus;

(i) Two years experience in Statistical work in any Government Organisation.
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Note 1: The Departmental officers in the feeder category who are in the direct line of promotion will not be eligible for
consideration for Appointment on deputation or absorption. Similarly, deputationists shall not be eligible for
consideration for appointment by promotion.

Period of deputation (Including Short Term Contract) including period of deputation (Including Short Term Contract) in
another ex-cadre post held immediately preceding this appointment in the same or some other organization or department
of the Central Government, shall ordinarily not to exceed three years. The maximum age limit for appointment by
deputation (Including Short Term Contract) shall not be exceeding 56 years as on the closing date of receipt of
applications.

Note 2: For the purpose of appointment on Deputation (Including Short Term Contract) basis, the service rendered on a
regular basis by an officer prior to 1.1.2006 or the date from which the revised pay structure based on the 6™ Central Pay
Commision recommendations has been extended shall be deemed to be service rendered in the corresponding grade pay
or pay scale extended based on the recommendations of the pay commission except where there has been merger of more
than one pre-revised scale of pay into one grade with a common grade pay or pay scale, and where this benefit will
extend only for the post(s) for which that Grade Pay or Pay scale is the normal replacement grade without any
upgradation.

If a Departmental Promotion Committee exists, what is its composition? Circumstances in which Union Public
Service Commission is to be consulted
in making recruitment.

(12) 13)

Group 'B' Departmental Promotion Committee consisting of: Consultation with Union Public Service
Commission not necessary.

(1) Principal Director (Personnel Civilians), Air Headquart - Chairman

(2) Representative of Specialist Directorate (Statistical Organization), not
below the rank of Squadron Leader or equivalent and unconnected with the
Establishment, Air Headquarters - Member

(3) Joint Director or Deputy Director Personnel Civilians (Departmental
Promotion Committee Section), Air Headquarters - Member

[F. No. Air HQ/23049/Statistical Asst /PC-3/RR/236/D(Apptts)/2016]
DALPAT SINGH, Under Secy.
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New Delhi, the 22nd June, 2016

S.R.0. 33.— In exercise of the powers conferred by the proviso to article 309 of the Constitution, and in
supersession of the Ministry of Defence, Army Civilian Motor Drivers Group ‘C’ Posts, Recruitment Rules, 2005, in so
far as they relate to the posts of Civilian Motor Driver Grade-I, Civilian Motor Driver Grade-II and civilian Motor Driver
(Ordinary Grade), except as respects things done or omitted to be done before such supersession, the President hereby
makes the following rules regulating the method of recruitment to the posts of Army Civilian Motor Driver in the Ministry
of Defence, namely:-

1. Short title and commencement. - (1) These rules may be called the Ministry of Defence, Army Civilian Motor
Driver (Group 'C' Posts) Recruitment Rules 2016.

(2) They shall come into force from the date of their publication in the Official Gazette.

2. Application:- These rules shall apply to the posts specified in column (1) of the Schedule annexed to these
rules.
3. Number of posts, classification and pay band and grade pay or pay scale. The number of the posts, their

classification and the pay band and grade pay or pay scale attached thereto shall be as specified in columns (2) to (4) of
the said Schedule.

4. Method of recruitment, age limit, qualifications etc. — The method of recruitment, age limit, qualifications and
other matters relating to the said posts shall be as specified in columns (5) to (13) of the aforesaid Schedule.
5. Disqualification. — No person,-

(a) who has entered into or contracted a marriage with a person having a spouse living; or

(b) who, having a spouse living, has entered into or contracted a marriage with any person,

shall be eligible for appointment to the said post:

Provided that the Central Government may, if satisfied that such marriage is permissible under the personal law
applicable to such person and the other party to the marriage and that there are other grounds for so doing, exempt any
person from the operation of these rules.

6. Power to relax. — Where the Central Government is of the opinion that it is necessary or expedient so to do, it
may, by order for reasons to be recorded in writing, relax any of the provisions of these rules with respect to any class or
category of persons.

7. Saving. — Nothing in these rules shall effect reservations, relaxation of age limit and other concessions required
to be provided for the Scheduled Castes, the Scheduled Tribes, Ex-servicemen and Other Backward Classes and other
special categories of persons in accordance with the orders issued by the Central Government from time to time in this
regard.

Annexure -1

SCHEDULE

Name of the Number of Classification Pay band and Whether selection Age limit for

Post Post grade pay or pay post or non-selection | direct recruits

scale post

(1 (2) (3) 4) (5) (6)
1. Civilian 1246*(2016) General Central | Pay Band -1 of Non-selection Not applicable
Motor *Subject to variation | Services, Group | Rs. 5200-20200
Driver dependent on ‘C’ Non- with grade pay of
(Grade-I) workload Gazetted, Rs. 2800

Non-Ministerial
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Educational and other
qualifications  required for
direct recruits

Whether age and
educational qualifications
prescribed  for  direct
recruits will apply in the
case of promotees

Period of
probation, if any

Method of recruitment, whether by
direct recruitment or by promotion
or by deputation or absorption and
percentage of vacancies to be filled
by various methods

(7

®

©

(10)

Not applicable

Not applicable

Not applicable

80% by promotion and 20% by

deputation.

Note: The method of recruitment
by deputation will become operative
only after all the existing
incumbents holding the post of
Civilian Motor Driver Grade-II on
the date of notification of these
revised rules have been promoted.

In case of recruitment by promotion or
deputation or absorption, the grades from
which promotion or deputation or absorption
to be made

If a Departmental Promotion Committee exists, | Circumstances  in
what is its composition

which Union Public
Service

Commission is to
be consulted in
making recruitment

11

12 13

Promotion:

Civilian Motor Driver Grade-II in Pay Band-
1, Rs. 5200-20200 with grade pay of
Rs. 2400/- with five years of regular service
in the grade subject to passing trade test of
appropriate standard.

Deputation:

Officers of the Central Government :-
(i) holding analogous posts on regular
basis; or

(i) with five years regular service in
the grade of Civilian Motor
Driver Grade-II.

Note 1 : The departmental officers in the
feeder category who are in the direct line of
promotion shall not be eligible for
consideration for appointment on deputation.
Similarly, the deputationists shall not be
eligible for consideration for appointment by
promotion.

Note 2: Period of deputation including the
period of deputation in ex-cadre post held
immediately preceding this appointment in
the same or some other organisation or
department of the Central Government shall
ordinarily not exceed three years.

confirmation) consisting of :-

1. General Officer Commanding or Director or
Deputy Director or Additional Director or
Commandant or Officer-in-Charge or Officer
Commanding
Commander or Inspector or Chief Engineer or

Administration.

Administrative  Officer  or

Establishment Officer — Member

3. An officer of the rank of Lieutenant Colonel
equivalent rank from an
unconnected Department — Member

Group ‘C’ Departmental Promotion Committee | Not applicable.

of  promotion  and

Principal or  Group

Project or  Colonel
- Chairman
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ey (€5 3 “ &) (6)
3. 1161* (2016) General Central Pay band-1 of Non selection Not applicable
Civilian £Subject i Services, Group Rs. 5200-20200
Motor ubject to vanation ‘C’, Non- with grade pay of
Driver dependent on Gazetted, Rs. 2400

Grade-Il | workload. Non-Ministerial

N (3 9 (10)

Not applicable Not applicable Not applicable | 80% by promotion and 20% by deputation.

Note: The method of recruitment by
deputation will become operative only after
all the existing incumbents holding the post
of Civilian Motor Driver (Ordinary Grade)
on the date of notification of these revised
rules have been promoted.

an 12) (13)
Promotion: Group ‘C’ Departmental Promotion Committee Not
(for considering promotion and confirmation) applicable.

Civilian Motor Driver (Ordinary Grade) in Pay | consisting of :-
Band-1, Rs. 5200-20200 with grade pay of
Rs. 1900/- with eight years of regular service in the | 1. General Officer Commanding or Director or
grade subject to passing trade test of appropriate | Deputy Director or Additional Director or

standard. Commandant or Officer-in-Charge or Officer
Commanding or Principal or  Group
Deputation: Commander or Inspector or Chief Engineer or
Chief  Engineer  Project or  Colonel

Officers of the Central Government :- Administration _ Chairman

(i) holding analogous posts on regular 2

; Senior  Administrative Officer  or
basis; or

Establishment Officer — Member

(i) with eight years regular service in the
grade of Civilian Motor Driver (Ordinary
Grade).

3. An officer of the rank of Lieutenant Colonel
or Major or equivalent rank from an
unconnected Department — Member

Note 1 : The departmental officers in the feeder
category who are in the direct line of promotion
shall not be eligible for consideration for
appointment on deputation. Similarly, the
deputationists  shall not be eligible for
consideration for appointment by promotion.

Note 2: Period of deputation including the period
of deputation in ex-cadre post held immediately
preceding this appointment in the same or some
other organisation or department of the Central
Government shall ordinarily not exceeds three
years.
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Q) &) 3 “ &) (6)
3. 983%(2016) | General Pay band-1 Not Between 18 to 27 years
Civilian *Subject to | Central of applicable | (Relaxation for Government Servants up to 40
Motor variation Services, Rs. 5200- years as per instructions or orders issued by the
Driver dependent | Group ‘C’, | 20200 with Central Government from time to time).
(Ordinary | on workload| Non- grade pay of Note : The crucial date for determining the age
Grade) Gazetted, Rs. 1900 limit for direct recruits shall in each case, be the
Non- closing date for receipt of applications from
Ministerial candidates in India and not the closing date
prescribed for those in Assam, Meghalaya,
Arunachal Pradesh, Mizoram, Nagaland, Tripura,
Sikkim, Laddakh Sub-division of Jammu and
Kashmir State, Lahaul and Spiti District of Pangi
Sub-division of Chamba District of Himachal
Pradesh, Andaman and Nicobar Island or
Lakshadweep. In respect of posts the appointment
to which are made through the Employment
Exchanges, the crucial date for determining the age
limit shall in each case be the last date up to which
the employment exchanges are asked to submit the
names.
@) ® (©)) (10)
Essential : Not applicable 2 years for direct | 20% by promotion from
1. Matriculation. recruitment feeder Grade like Lister
2. Must posses the Civilian Driving Driver or Cleaner or Crane
licence for heavy vehicles and have Driver failing which by
two years experience of driving such direct recruitment. 60% by
vehicles. Direct Recruitment and 20%
by Deputation or Re-
employment of ex-
serviceman.
(11) (12) (13)
Promotion:- Group ‘C’ Departmental Promotion Committee for | Not applicable.

Lister Driver or Cleaner or Crane Driver in the
pay band -1 of Rs. 5200-20200 with grade pay
of Rs. 1800 with three years regular service and

considering promotion and confirmation:-

1. General Officer Commanding or Director or
Director or Additional Director or

Deputy

passing the requisite trade test.
Deputation/Re-employment:
(For Armed forces Personnel)

The Armed forces personnel who are due to
retire or to be transferred to reserve within a
period of one year and have the requisite
qualifications and experience as prescribed for
direct recruits under column (7) shall be
considered. If selected, such officers will be
given deputation terms up to the date on which
they are due for release from the Armed Forces;
thereafter they may be continued on Re-
employment terms. In case such eligible
officers have retired or have been transferred to
reserve before the actual selection to the post is
made, their appointment will be on Re-
employment basis.

Commandant or Officer-in-Charge or Officer
Commanding or Principal or Group Commander
or Inspector or Chief Engineer or Chief Engineer
Project or Colonel Administration

— Chairman

2. Senior Administrative Officer or Establishment
Officer - Member

3. An officer of the rank of Lieutenant Colonel or
Major or equivalent rank from an unconnected
Department — Member

[F. No. 15203/10/MP-4(Civ)(a)/RR/154/D(Apptts) 2016]
DALPAT SINGH, Under Secy.
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(Department of Defence Production)
(DIRECTORATE GENERAL OF AERONAUTICAL QUALITY ASSURANCE)
CORRIGENDUM
New Delhi, the 10th June, 2016.

S.R.0. 34.— In the Notification of Ministry of Defence, Department of Defence Production, Directorate General
of Aeronautical Quality Assurance, Staff Car Driver (Special Grade), Group ‘B’ post Recruitment Rules, 2016
(S.R.O. 6 dated 29th January, 2016), the following corrections are carried out in the English version:-

(a) Under Column 1, the words “Civilian Motor Transport Driver (Special Grade)” shall be substituted
with the words “Staff Car Driver (Special Grade)”.

(b) Under Column 9, the words “Two years” shall be substituted with the words “Two years for
promotees.”
(©) Under Column 10, the word “Promotion” shall be substituted with the words “By promotion.”

(d) Under Column 11, the word “Note” shall be substituted with “Note 1 and the following Note shall be
added under the existing Note.

Note 2: For the purpose of computing minimum qualifying service for promotion, the service rendered on a regular
basis by an officer prior to the 1* January, 2006 or the date from which the revised pay structure based on the Sixth
Central Pay Commission recommendations has been extended, shall be deemed to be service rendered in the
corresponding pay or pay scale extended based on the recommendations of the Pay Commission.”

(e) Under column 12, the existing entry shall be substituted as follows: -
Group ‘B’ Departmental Promotion Committee (for considering promotion) consisting of: —
1. Director from Headquarters, Directorate General of Aeronautical Quality Assurance — Chairman.

2. Joint Director or an officer of equivalent level from Directorate General of Aeronautical Quality
Assurance — Member.

3. Deputy Director or an officer of equivalent level from Directorate General of Aeronautical Quality
Assurance- Member.

[ F. No. 4741/RR/Gp‘B’ CMTD (SG)/DGAQA/ADM-II/D(HAL)]
INDERJEET SETHI, Under Secy.
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